
Filing  No.-8280/20 

Nature of case- A.B.A 

Sonam Purty   Vs.    The State of Jharkhand. 

Advocate’s Name- Md. Zaid Ahmad 

DEFECTS :- 

9(i) State name of the petitioner is missing at pg 1 and Vak. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


